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51. River Basin Agreement Quantity of Water 
No. allocated to Rajasthan 

Dispute Tribunal 
Award 1979 

3. Ravi & Beas Waters Inter State 11.972 
Agreement on 
Ravi-Bease Waters 
of 1981 

4. Yamuna Waters Memorandum of 1.119 
Understanding allocation 
of surface flow of 
Yamuna of May, 94 

(d) Does not arise. 

[English1 

Irrigation Proiects 
-

1672. SHRI SOBHANDREESWARA 
RAOVADDE: 

SHRI DHARMA BHIKSHAM: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether some irrigation projects of 
Andhra Pradesh are pending with the Union 
Govemment; 

(b) if so, the details thereof and the 
reasons therefor; 

(c) the time by which these projects are 
I;k~y to be cleared; and 

(d) the details of irrigation projects which 
have been cleared by the Union Govern-

ment during the last three years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN' DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K. 
THUNGON): (a) and (b) A Statement giving 
details of new major and mediDm irrigation 
projects of Andhra Pradesh at the Centre is 
attached. 

(c) Clearance of the project depends 
upon how soon the State Government com-
plies with the observations of the Central 
Appraising Agencies and obtains clearances 
from the Ministry of Environment & Forests 
and Ministry, of Welfare as required. 

(d) 5 Medium Irrigation ProjeCts namely, 
Yerrakalava, Maddileru, Kaulasnala, 
Buggawanka & Chelamelavagu have been 
given investment clearance by the Planning 
Commission at estimated cost of As. 46.519 
Crores, As. 28.56 Crores, As. 20.487 Crores, 
As. 25.916 Crores & As. 22.99 Crores re-
spectively during the last three years. 
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